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in ellis connection, I would request 
tIae Centra) Government to ensure that 
me schemes meant for development of 
..backward areas are Dot beld up in the 
Dame of protecting environment. and that 
Cheyare linked with tbe mainstream of 
development so tbat the country as well 
as its inte.rity is strengthened. 

(vi) Need to ron more traiDs from 
KalYRa to Bombay V.T. 

SHRI S. G. GHOLAP (Thane) : It is 
a fact that Kalyan-Bombay VT local trains 
are always overcrowed and it is the urgent 
need of the day to have more trains from 
Kalyan and accordingly Railways ha"e 
taken a decision to shift the goods shed 
from West to East at Kalyan, so that 
home p~atfrom at Kalyan can be made 
available and more trains can be run from 
Ka)yan. 

Now tbe goods traffic is shifted from 
west to east and goods shed can be utili-
sed for local trains as it is done at 
Thana. 

It is also a fact that the then Divisi-
onal Manager t Bombay announced at the 
time of opening of foot-overbridge at 
Dombivali that the above faci lily at Kal-
yan will be made a"aiJable tefore June 
1986 and there will be a train after every 
five minutes. 

In the above circumstances, it is req-
uested that action be taken so that more 
trains can be run from Kalyan to Bombay 
V.T. 

(,JI) Need to complete tbe CODstruc-
tieD of se~o'" bridge o,er 800gbl, 
at Calcatla at tbe earliest. 

SHRI NARAYAN CHOUBEY (Mid .. 
a.pore): The second bridge on the 
Boothly at Calcutta is yet far from com-
pled 00. This bridge was accepted 00 a 
priority .. sis for construction more than 
1:5 ~an back. The esitmated cost of the 
bri4ae has lone up to R.s.17S crores from 
tile oriaiDal Rs. , crores due to abDormal 
.. " and CQlMlqueBt eecalation of prices~ 

in the cOll1lt,y J 

Still there is DO view in sight towards ita 
completiou. Calcutta whicb is one or 
most congeste.d cities i~ India needs WJry 
~arJy completIon of this bridge for oasiDa 
Its most congested traffic. It is a 
matter of regret that maDY taraet dates 
ha.v~ bee? fixed earlier for its completion 
ralslDg high hopes in the minds of the 
people; but ultimately all hopes were 
belied. I urge upon the Gove1'D1DCllt 
to take up the matter and do whatsoer_ 
is possible to complete the construction 
of this bridge as early as possible tujq 
the State Governnlent into confidence. 

(viii) Need to provide iDaDelaJ .... _ 
tance to KarDataka for setti .. up 
power generatiDg pllata there. 

D~. V. VENKATESH (Kolar) : 
There IS an acute power crisis in lCar-
nataka on account of the unprecedented 
drought during last four years. This year 
also there is no sufficient rain in the 
State. The small and medium f~rmen 
have become helpless. Their pumpsets 
have become useless due to Jack of power 
supply. 

Karoataka has seyeral plans to 
generate power. There is a proposal to 
set up a gas turbine plant of the capa-
city of 120 Mega Watts in BangalOt'e. 
Four power generating units of the 
capacity of 10 Mega Watts each aro 
going to be set up at Bid ar, Jodi, Kajar 
and Tamkur. These centres would fulfil 
the requirement of electricity for -.0-
culture and to small scale industries. 

Therefore, I urge upon the Central 
Government to he'p the State in set fin, 
up of these power generating centres at 
the earliest. 

1'.26 brs. 
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discussion on the economic situation in 
the country in the context of the new fiscal 
policies. 

Shri Shanti Dhariwal. 

[Trlln,lalionj 

SHRI SHAN fI DHARIW AL (Kota) : 
Mr. Deputy Speaker, Sir, we are discussing 
the economic situation of the country and 
several hone Members have expressed 
tholr views on tbis subject. I would also 
like to give one or two sugsestions In 
brief. The Government should at Jeast 
live an assurance that the prices of the 
essential commodi ties would remain sta-
ble. The prices should remain stable at 
least for three or four years. What 
bappens at present is that if in a certain 
area is a deJay in supply of Kerosene 1 then 
the price per litre increases by as much as 
eight annas to one rupee. Similarly, in 
case a truck load of vegetables reaches 
late, then also there is an increase in the 
prices of vegetables. Therefore, I want 
that Government should make arrange-
ments either through the Public Distribu-
tion Systems or through any other agency 
of the Centre or of the State so that 
immediate action could be taken against 
those who increase the prices of the essen-
tial commodities. 

In the present circumstances, trade 
gap is widening in the name of import of 
technology. This has happened because 
the Government had adopted a lenient 
and liberal attitude in the matter of 1m. 
ports. This may prove to be harmful in 
the long run. Therefore, I would like to 
submit to the hon. Minister, through you, 
that after he became the Finance Ministr 
ter, the economic situation of the country 
has improved. There canDot be two 
opinions in this regard. The tax evaders 
have been apprebended and such steps 
will continue to be taken in future also. 
It is a welcome step indeed. May be it 
is not to tbe liking of some people and of 
courso it must be so. However, tbe 
relaxation given in excise and customs 
must be stopped. You have said tbat jf 
the taxes are paid by a "rtain date then 
the penalty will not be charsed. This is 
Dot proper. For bow JODI will you COD-

tlnue to arant concessions to tbole btl 
criminals who have multlpJied their 
assets almost fifty times by not paJiDl 
their taxes for five or six years. Varioul 
kinds of instruction bave been issued to 
apprehend small officials or busin~en 
who are already much harassed. But 
these big people by some means or the 
other manage to escape the dragnet. The 
big industrialists like the Kirloskan, 
Reliance, Orkay etc. are adopt in the 
art of evading taxes. The Government 
must take stern action against such people. 
It must enact foolproof laws so that the 
tax evaders may not find any loopholes' 
At present, even if some action is taken 
against them, they manage to escape thr-
ough a stay order of the Supreme Court. 
Consequently, the Government is forced 
to take recourse to the lengthy court 
proceedings in spite of pocessing positive 
evidence. Therefore. it is essential to 
change laws and proceedures accordingly. 

I would submit only this much that 
the economic condition of the country has 
been strengthened after Shri Rajiv Gandhi 
became the Prime Minister and especially 
af er Shri Vishwanath Pratap Singh became 
the Finance Minister. But I would like to 
say that the GovernmeDt should control 
the prices of essential commodities. The 
prices of these commodities should Dot 
increase and should remain stable. 

With these words I finish my 
speech. 

SHRI RAMSWAROOP RAM (Gaya): 
Mr. Deputy Speaker, Sir, I am thankful 
to the Finance Minister for improviDI 
t he economic situation of the country. 
Earlier, it used to be said that because of 
our bad economic situation we cannot 
initiate any developmental works. But 
the statistics revealed by the Minister 
indicate that our economic situation is 
quite good These figures are like this. 
G. N. P. 1I'0wth, S per cent; industrial 
growth, 6 per cent; (oodirains, 1500 lakh 
tonnes and a buffer stock of 250 lath 
tonnCl foodlralns to meet any omerlOllCY 
or natural calamities Uke floods or 
droulbt. Our foretlD exchanle reserve ts 
Rs. 6SOO crores. I waot to rai.. a In 
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peilltl for tbe consideration of the Finance 
Minister keeping in view the economic 
situation. 

There are two categories of people in 
our country. The first category constitu-
tes 80 per cent of tbe population living in 
the villages. They are farmers and labou-
rers and tbeir main occupation is cultiva-
tion. The people living In the cities 
constitute 20 per cent population and 
they are the beneficiaries of modern 
technology. There are 7 Jakh villages in 
the country. I think tbat this economic 
achievement under your and Prime Minis-
ters leadership means nothing unless the 
rural economy is not improved Today, 
54, crore persons are illiterate. The con-
dition of schools and means of communi-
cation are very bad in the vitages. I, 
therefore, req uest that in view of the im-
proved economy, its benefit must reach 
everyone and we should not have two 
categories of citizens in the country on 
the one hand, there are the rural citizens 
who are deprived oi the modern techno-
Jogy and on tbe otber band is the urban 
citizen enjoying the benefit of the modern 
technology. Nationalisation of banks is 
a very big achievement and now the banks 
are operating in tbe villages of India also. 
Banks are s:!rving as the instrument for 
brinling about social changes. You have 
decided to bring 500 to 600 families per 
Block above the poverty line. But we 
think that the banks are not fully cooper-
atiq in achieving this goal. As such I 
request you to use the improved economic 
situation for the uplift of the villages. 
Educational facilities should be provided 
oven in the remote villages. Recently you 
formulated your education policy which 
would also benefit tbe rural areas. The 
Deld of the hour is to teach tbe modern 
sciences to the children. 

The second thing that I want to bring 
to the Botico of the Finance Minister, 
tbrouab you is about the imbalance in 
industrialisation. There is much regional 
imbalance in the industries presendy. I 
would like to draw your attention especi-
ally to Bihar whicb is Jagging in the matter 
of iDdUltrial progress in comparison to 
the whole of tbe country. The economic 
ceDditiOD of the country bas Improved but 

its benefit is not reachins the 7 eror. 
people of Bihar. If something is done ill 
this direction, it wiD be very much ..... 
ficial for Bihar. I want to draw ,oef 
attention to the Robtas Industries iD cea-
nection with the discussions going oa fer 
the last three to four days. _ ~ 
Complex is very imponaDt for Bihar UtI It 
has been closed for the last tllree yoan. 
The owners are shifting all the eqlli ....... 
to Tirupati and the Governmeat is.·a IiIoat 
spectator to it. Sbri Ashok Jain is tile 
owner of this complex and about 30,000 
workers are employed by it who are now . 
sitting idle. It is a very serious thiq 
for a backward area like Bihar but the 
Government is taking DO action. It is.-
cballenge for us. I request the FiDaDce 
Minister to extend their help for startiq 
the Rohtas Industry so that the people 
of Bihar could make progress. 

Mr. Deputy Speaker, Sir, then there 
is the problem of irrigation. Today, ooIy 
30 per cent area of Bihar is irriaated. Our 
land is so fertile that if sufficient irriaatk»n 
facilities are provided we can Plodticc 
foodgrains to meet the requilemeot of tho 
entire country. I have mentioned all tbia 
because YOIl have said that our economic 
situation is sound. I, therefore, request 
you to improve the situation in Bihar so 
that they may benefit from the improved 
economic situation in tbe country. 

With tbese words, I draw the attention 
of the hon. Minister to tbe need to end 
the regional imbalance so that Bihu Ictl 
its due share in the national resources and 
to provide irrigation iacHities to Bihar. 
With these words I conclude my speech. 

[English) 

SHRI S. JAIPAL REDDY (Mabbub-
nagar) : Mr. Deputy Speaker, Sir, when-
ever I speak in subjects haadled by Shri 
Vishwanath Pratap Sinabji, I must c:oafess 
that I am overcome by mixed fceli. of 
Jove and hate. I have lot a great-admi-
ration aDd respect for tbe persoaaJ nttea-
rity of the Minister for the very .aerioUl 
manner in whicb he applies himsoJf to the 
task assianed to Ilim. But, .... -, am 
not able to briq myself to actmn Ida 
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romantic rightist ideology. Even if he is 
to fonow American economists, J wisb be 
bas adopted Galbraith as a mentor instead 
of Milton Freedman. The subject today as 
has been formulated is of sucb omnibus 
character that it is not pos~ihle to cover 
tbe whole gamut in the sh ort span of 
time allotted to me. Therefore.. I wilt 
confine myself only to two important 
aspects. 

Firstly, the imperceptible but immense 
loss of independence of economy of our 
country: and secondly. Sir, the increasing 
criminalisation or 'unibenisation of Indian 
economy to the point of violation of the 
sanctity of our financial frontiers and to 
tbe point of day light dacoity of our Banks 
J will not deal with the deleterious conse. 
quences tbat are being caused by the 
policies of the Government on the polity 
and the society in our country in terms of 
adverse impact on the employment situa-
tion or in term~ of any increase in the 
disparity between the rich and the poor so 
on and so forth Nor will I propose to 
deal with the manner in which the public 
sector is being deliberately denigrated. 

Mr. Vasant Sathe, who was once fa-
mous for pleading for switchover to the 
presidential systtm has now come out 
with his tbeory for running down the pub. 
1ic sector. 

Now. coming to the question of threat 
to our economic freedom I might say 
tbat emanates essential1y from two factors. 
Firstly, the snow.balling trade gap, and 
secondly tbe growing structural dependence 
OD imports of foreign technology, of foreign 
aid and foreign managerial expertise and 
consultancy _ 

Sir, we have adopted~ it appears, a 
model of import·led growth. It is unncces-
aary'for me to point out tbat it will be im-
possible lor us to cbaoge the focus of our 
economy from the model of import-led 
growth to that of import substitution or 
self·reliaDce. It will be particuJarly more 
difficult because of the adverse gJobal 
uac1e and IDvironmeat. The GATT Rc-

port of 1984-85 points out that the growth 
rate of global trade in 1984·85 was Jess 
than four per cent as against nine per 
cent in 1983-84. 

Sir, for some time, in the recent past, 
tbe American economy has been acting as 
a locomotive for the world trade. Ooe is 
tempted to think that even tbis locomo-
tive has lost its steam. The growth rate of 
America itself in 1985 has fanen down to 
2.4 per cent. Under these circumstances, 
Sir, it will not be possible at all for India 
to increase its exports. Sir even tbe 
FIIeI economic predictions for 1986-87 
pointed that the policy changes introduced 
by this Government in the recent 
past. were tantamount to internationalisa. 
tion of our economy which the Fllel it-
self has been pteading for in the past but 
it pointed out that the internationalisation 
of our economy is being done at a wrong 
time. 

It is the wrong time for two reasons : 
Firstly, as I mentioned earlier, the global 
trend - alarming - has been highly 
unfavourable and secondly the advanced 
countries themse:ves are arising tariff waUs 
and protectionist barriers now." Therefore, 
our balance of payments position is bound 
to worsen with the influx of time. Right 
now our trade gap is in the neighbourhood 
of Rs. 8CX>O/- crores; this is unprecedented. 
But it likely to keep growing constantly 
in the foreseeable future. India, in that 
case, Will naturally be forced to go to 
IMF. And if we go to IMP, we have to 
accept harsh condition a lities lhat they 
imr f\ .. on u~ The \V (l·U Bank recently 
rel I mended l hat an ex .. h.lllge rate policy 
that enhances relat:ve profitability of ex-
port sales be adopted by India. It is no-
thing but an euphemism for devaluation. 
I f for reasons of honour or politicu) face 
at home you avoid devaluation, we will be 
compelled to reSOl t to commercial borrow-
jng~ which will land us into a debt trap_ 
The country·s foreign exchanle reserves 
declines by Rs. 204 crores in 1985-86 as 
against a rise of Rs. 1319 crores in 1984-85. 
The level of foreign exchange reserves at 
the end of 1985·86, in other words, just 
equals four months of our imports or at 
best the trade deficit of a year. Our 
balance of payments' position is ycry bad 
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in spiCe of the oil bonanza produced by 
unexpected ran in the crude oil prices at 
tbe Blobal level and deliberate reduction 
of our imports like sugar and edible 
oils. 

Our import policy is not such as to 
enable India to upgrade and adapt import-
ed technology. Take, for instance, only 
two tbings.-colour TVs and automJ'Jiies. 
Only in the last session the reply of the 
Government was that the import of spare 
parts for colour TV s in India was as high 
as 80 per cent. Coming to the automobile, 
you have granted licences to so many 
companies. But none of them will be 
able to attain, what is called,the economies 
of scale. Without attaining the economies 
of scale tbe process of in/jigenisation ancil-
larisation or allotment of more funds on 
R &, D wHI not be accelerated. And we 
will not be able to avoid repetitive imports 
as is evident from the new model of lv1aruti 
car which we had to go in for within two 
years of starting of the factory. Now we 
are even depending on global managerial 
expertise. Only yesterday, we discussed 
how this Government is allowing a NRI 
company to come up in the area of mana-
gment consultancy with wide ranging terms 
of reference. In regard to six gas-based 
fertiliser projects the consultancy was 
given only to one company, namely, Sf.am 
Progetti, an Italian company. Even 
Nagarjuna Fertlliser~ oi Andhra Pradesh 
was persuaded to adopt this Italian com-
pany, Snam Progetti, as its prime consul-
tant. In regard to this NRI company 
which is being set up, I would lIke to 
know as to what is tbe expertise they can 
lay claim to. In fact, they themselves 
are in need of a consultancy firm. They 
adopted one American Company as theu 
consultants, namely. Booz Alien Hamil-
ton. Quite apart from that, I am amazed 
at the manner our Government has appoin-
ted a monitoring committee \\ Ith ··as the 
Chairman for all the public undertakings 
in this country. Even jf you were to go 
in for a private industrialist for heading a 
monitoring committee, you could have 
chosen an experienced industrialist, like,·* 
has inherited a vast empire without expe-
rience or expertise. He is the Chairman 
of only one company t which itself is facing 
aicmesi. Of course, be has gained expe-

•• Not recorded. 

rienee in·· and investing funds in a Cali-
fornia company t Blexel. 

Let me now refer to the new pattern 
of injustrial dacoity that we witness ia 
this country. In America of 
Nineteenth century we witnessed 
the phenomenon Robber barons. We 
have our own generation of robber-barons 
going strong in tbe country. Our Mi.oister 
and a 11 of us have seen various articles 
publishtd in Indian Express and other 
journals against the irregularities commi-
tted by the Reliance Industries Ltd. and 
other companies. I would like to draw 
the attentIon of the Minister to the NRI 
portfolio investment scheme. This scheme 
was discussed many times in the 'ast 
House, even before Shri Vishwanath 
Pratap Singh Ji became the Finance Mini-
ter . Under this scheme we got only Rs. 
22.5 crores for Reliance but in three years 
the shares got appreciated to Rs. 100 cro-
res, and if the E and F series of Reliance 
debentures were ailowed to be conveJted" 
they would have appreciated to the order 
of Rs. 800 crores •••• (Interruption~) 

!viR. DEPUTY SPEAKER: Mr. 
ReddYI please wind up now. 

SHRI S. JAIPAL REDDY: . And, 
Sir t Reliance is not the only guiJty party. 
The same thing happened In resard to 
Orkay company. These hlgb share values 
made in this form of investment is danger-
ous from the national standpoint and lbe 
GO\ ernment should consider stoppmg this 
scbeme forthwith because it constitutes a 
dram on our foreign exchange resveIves. 
We got only Rs. 120 crores in tbe last 
three years under thiS particular scheme 
out of Rs. 13,926 crores, accoWltinl 
for oniy 0.86 per cent of our NRI remitt-
ance fund. I would like to know how 
the U nned Breweries got $ 10 million loan 
from the SBI branch of Smaapore for ItS 
company Tentura. From Tentura thiS 
money was transferred to Ameranto eom-
pany of Hong Kong and from Ameranto 
company the money was transferred to 
Carrasco company. Carrasco compau)'. 
in turn, invested the money In Shaw Wall-
ace. That is how Mr. Vjjaya MalJaya 
emerged as a liquor kina in tbe ~OUD. 

try. 

-- .·Not recorded • --_ 
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I must say A word about Bombay Dye-
Ina. If ReHance at one time was the 
blue-eyed company of this Government, I 
do aot think the Bombay Dyeing should 
rep].ce tbe Reliaaco'in that respec:t. 

Let me say a word about the DUncan 
group. Mr. R. P. Goenta is the Chair-
man of FlCCI as well. FICCI. of course, 
has tbe same problem of bogus member-
shIp as tbe Congress(I), tbat is another 
matter. But tben, I am rcfferring to tbe 
maDner in which this company could acq. 
uire control over so many other compa-
panies like Dun10p and Ceat, through 
purchase of foreign shares. Did the 
Government really conduct an inquiry in 
to this question? If so, the Governmen t 
may enliabten us about the results. 

SHRI P. KOLANDAIVELU(Gobiche-
ttipaJayam): Sir. after hearing the argu-
ments of Mr. Ja;pal Reddy, I have to say 
in repJy that we cannot set aside the eeo-
DOmic growth after our hone Prime Mini-
Iter Rajiv Gandhi has taken charge as the 
Prime Minister of India. Sir, I see that 
the Indian economy bad undergone a 
aipificant and a qualitative cbange after 
our bon. Finance Minister bas became 
tbe Finance Minister of this Government. 
Some efforts have been made to reduce 
tbe production cost and to improve the 
etliciency in the induttries. A tbrust to 
industrial development has also been made 
by reducing tbe tax. delicensing. broad-
bandiog. rAsina the MRTP limit. long-term 
fiscal policy, MODVAT and al80 liberal 
import of technology. These arc the 
thinp by which actualJy a thrust has been 
made to tbe industrialists also. Actually 
tbese chaDles do reflect in higher tax 
revenues and abo increase in Letters of 
Intent and industrial licences. and Govern-
ment business cooperation also. SOt we 
cannot brusb aside by .yina tbat tbere 
il DO Jl'owtb at aU in Indaa. For the 
Jalt one and a half year, I see that the 
preteDt economic scenario is full of hopes 
aDd filII 01 chaJleDlea and opportunities. 
At the aUle time. tbere are some major 
problem. that we are lacin.. The major 
problem. are tbat more cban,es are need-
td In tbe fOliC)' leveL NlJlllber two 

is with regard to certain an omalies fn the 
MRTP Act· That has to be removed. 
And number three is this. Even tbouab 
the MR TP limit is ra'led to Rs. 100 cro-
res, the benefit through this increase wHl 
remain illusory. Number four is ~tbis. 
Stress should be laId on more production 
and penalty should be levied for Jess pro. 
duction. Number five is this. The 
excise duty on capital equipment needs to 
be reduced and customs should also be 
abolished. 

Our iDter~st rate is one of the highest 
in the world. I request the Minister at 
least to bring it at par with the otber 
couDtries. You have to reduce tho inter-
est rate. There is a wide gap which exists 
between the policy pronouncement and 
implementation A New implementation 
culture bas to be created. A single win-
dow system bas to be created immediately. 
Industrialists who want to get liceDces 
from Government face a Jot of difficulties. 
We know how many ddnculties they have 
to face. So ,here should be a single wia-
dow system to remove all tbese dIfficulties 
which are faced by the industriaists, so 
that tbey may get tbe licences etc. as 
early as possible. 

We have the Labour Laws, tbe noade 
Union Act and the Industrial Disputes 
Act. These have got to be sUitably amen-
ded. An Insurance Fund jointly fiRanced 
by tbe Government, Industry and Labour 
bas to be created to take care of situa-
tions arising out of modernisation. sick-
ness, upgradation and surplus labour. 
This fund should be JOIntly financed by 
the Government" by the Labour and by 
the Industry. 

Government must come forward to 
abolish octroi. You know very well that 
in 8 of tbe Congress.1 States and in one 
Don.ConBress (I) State and in the City of 
Calcutta, octroi is beins imposed. Even 
thoqh so many circulars have been sent 
to conaress-I States, tbey are Dot abolish-
Ina it. We in TamiiDadu are Dot imposing 
octroi. We are luft"erina a lot because 
we are Dot imposinl it. We are (osina a 
1004 revenue. Despite Cooaress.(1) pled-.es. octroi. which is a primitive form of 
texatlou Is ItUI provailitla in 8 COIII"II. (I) 
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States. The Minister should come forward 
either to aboilish it or to introduce it 
uniformly in all the States. 

Price stabiHty has to be maintained. 
I. order to mamtain it, a moratorium 
should be imposed on hike of such prices 
for about 2 years. 

I take this opportunity to say some-
th DI about the drought condition in Tami'-
nado. We are suffering a Jot because of 
this. In 12 districts in Tamilnadu. e\en 
drinking water is a problem. There is 
no water for irrigation. This is the situa-
tion in Coimi'atore, Salem, Dharmapuri, 
Anna, Madurai, Ramanathapuram, Pasum-
POD Muthuramalingam, Kamarjar, Periyar 
Trichy, Kan),akumari and Pudukkottai 
districts. People are suffermg a lot. 
They have given a Memor2ndum to the 
Prime Minister. On 31st of July I met 
tbe hon. Prime Minister and he assured 
me that immediately a Study Team \Viii be 
sent to Tamil Nadu and action would be 
taken. But so far the Study Team has 
DOt been sent. I request the ~1inister to 
send it because he is ha\'ing the joint 
responsibility. And at the same tIme, an 
tid /toe amount may be relea3ed imme-
diately so that they may take the relief 
measures immediately. W.th these words, 
I conclude. Thank you. 

[TrQ/lslalio l l.7 

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) Hon. Deputy Speaker 
Sir, the economic situation oi the coun· 
try. increasinl unemployment, rising pri-
ces, widening trade gap and increasing 
imbalance in foreign trade are caus:ng 
serious concern. I do not say that some 
pelitical party sbou!d be beld responsible 
for it or made the target of attack. It is 
with deep concern I want to point out 
that on the one hand the unemploy· 
ment is increasing and on the other 
baad the prices are soaring. From this 
lituadon it is clear that not only the pre-
IOIlt but the future also is bleak. 

The. ractors are causing concern and 
tile life of tho common man is becoming 
.... It. Some forces are taking undue 
adVUlt. of this situation by weakening 

the country socially and eCOIlomical',. 
Therefore, the Parliament, GovernmeDt 
and all of us must make coJlective effo11l 
to salvage this situation. 

I would make a brief reference to the 
situation in Punjab. There has been 
distinct increase in fundamentalism aocI 
terrorism in Punjab and our nei8hbmlridl 
country is also interfering in our aifair •• 
Some political miscalculation might be 
the cause of this state of affairs but I 
think unemployment is also one of tbe 
reasons. Unemployment in Punjab bas 
increased ever since the opportunities in 
Gulf countries b~ ve dwindled. Some peo-
ple have taken undue advantage of this 
unemployment by mis'eading the youth to 
rr:.eet their nefarious ends. Some eff'cctive 
steps should. therefore, be taken to solve 
the problem of unemployment. 

I want to point out two or three thinp 
in this context. First of all foreip trado 
should be streamlined to wipe oot tbe 
deficit in export. We can reguJarise our 
exports if we properly study agricultural 
sector. If the production of the various 
varieties of wheat, vegetables and orchard 
prod uce is increased, we can boost oor 
exports. In the same way in States like 
Punjab, Haryana and U.P., whicb are 
surplus States in the production of food-
grains, we can diversify the crops. Tbel'e 
is glut of rice and wheat now because we 
are not exporting these commodities. 
Therefore. we must set up more and moro 
agro-based industries so that we may be 
ab1e to motivate our people for diversi-
fication of crops and in this way employ-
ment can also be generated. 

\'tie must also undertake programmes 
to boost power generation. Electricity is 
very much needed for agriculture aDd 
small and big industries. Electricity __ a-
tion in our country is very cosIly. Public 
money is tied up in various ventwcs. 
At-out Rs. 3274 crores are tied up in the 
sick industrial units. We should me_ 
our resources in such a way that thoyare 
used in the sectors where they are required 
so as to remove unemplo)"lDeld ad 
achieve progress. 

In the end I wowd like to .., tItai 
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Shri Vishwanatb Pratap Singh is not only 
our colleague or friend but we also have 
full faith in bis integrity. We have full 
faith in his honesty. If the econ omic 
situation of the country does not improve 
du(ing his tenure, I don't think there is 
anyone else who can do the needful. If 
tho position remains the same even now 
and if he is Dot able to set things right, 
it will tben be a matter of concern. I 
would, therefore, like to say agaIn that 
taking into consideration interest of the 
whole country and tbe present situation in 
Punjab, you should tbink of prOViding 
some agrobased industries there. With 
these words, I convey my tbanks to you. 

[English] 

DR. A. K. PATEL (f\.lehsana): Mr. 
Deputy Speaker, Sir, I understand tbat 
if tbe country's economic development is 
to be done successfully, one has to make 
the Seventh Five Year Plan a success. 

Sir, we have been put in an awkward 
situation in the country. We face tbe pro-
blem of balance of payment deficit To 
correct it, we have to increase our ex. 
port and decrease our import. Instead 
of it, we pursue the policy which in. 
creases our imports and does not aJlow us 
to increase our exports. 

In this regard, I would like to point 
out the wrong policy being followed by us. 
For instance, take the price of petroleum 
products. Sir, tbe world over, the oil 
prices have come down from $ 30 to 
$10 per barrel, Whereas we have main-
tained the same price and because of tbis, 
our export economy is suffering. There 
are about 3,000 products based on petro-
chemicals and therefore the prices of 
those products are very higb and that is 
affecting our economy very badJy. As I 
told you earlier, one has to make success 
of tbe 7th Five Year Plan, to improve the 
economic situation of tbe country. 

We have Jaid down tbe 7th Five Year 
Plan aad it bas beta loina aD very well 
durla. the year 1985. But as we see, 
4udoa the lut three montha, due to ro-

pea ted changcs in the policy ot the 
Government, there is a confusion and 
peop1e are not encouraged °to make more 
exports. The prices of various products 
at the international level are coming down 
whereas tbe prices of our product; are 
going up. That is why, we have not been 
able to export our products and we can-
not stand in the stiff international com-
petition and we cannot stand in the bar-
gaining. We have to make such a policy 
that we can export maximum so that we 
can earn more money from abroad. 

Sir, coal is one of the factors which 
affect our economy. Of course, coal 
production has increased to some extent. 
But correspondIngly, the power generation 
is decreasing. So many industries are 
based on coal. We know that there have 
been repeated complaints that coal con-
tains maximum stone4i. Even the con-
sumers and the industrjes do not get tbe 
exact weight of coal with tbe result, it 
affects the quantum of production. 

In our country, as my bon friend, 
Shri RamoowaJia has pointed out, we 
should concentrate more on the agro-
based industry and on that line. Our 
country is predominantly agricultural and 
we know that the farmers are tbe principal 
consumers of the products from tbe agro-
based industry. So, if the prices of tbose 
products arc lowered down, the farmers 
will be in a pOSition to give the com-
modities at a cheaper rate to tbe country 
and thereby it will have a posithe effect 
on our national economy. 

I do not want to say much about 
these things. But I would request the bon. 
FJDance Minister to take such a step tbat 
the economy of the nation is improved as 
early as possible. My State, namely, 
Gujarat IS having so many irrigation 
schemes, especially this Narmada. Last 
year, we faced the problem of scanty rain. 
Again, we are faciog the some problem 
this year. We ate facing the same pro-
blem. This year the rains are Dot suffi-
cient and Nanda Irri,atioD Scheme, if it 
is implemented earlier. will have very lood 
effect on production in the farm. We are 
al.in worried this year about rains. Rain 
i. scaDty and we wi)) have to face a lot oj 
4iftieult,. 
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[T/anltation] 

SHill KALI PRASAD PANDEY 
(Gopalganj): Mr. Deputy Speaker, Sir, 
today the House is discussing the econo-
mic situation of the country. As I have 
been a110tted only 3 minutes, I would, 
therefore, in the first instance congratulate 
tbe hone Finance Minister Shri Vishwanath 
Pratap Singh because he has taken effec-
tive steps to strengthen the e:onomic con-
dition of the country after he assumed the 
charge. The entire House has got an 
opportunity to express its vieNs thereon 
today. 

The first and fcremost thing is that 
the productivity in the country should 
increase. Secondly, employment should 
be made available to the educated unem-
ployed youths. Thirdly, power plays an 
important role in the economy of the 
country. I represent Bihar. Shri Viswa-
nath Pratap Singh had been the Chief 
Minister of Uttar Pradesh. Being a bor .. 
der district of Bibar, we ha'Ve firm faith 
in your efficiency from the core of our 
heart. Pt. NehrJ wanted that a canal 
sh'JuJd be constructed there and the far-
mers of the country should be provided 
water free of cost so that the sagging 
e:ono'1lY of the country is invigorated. A 
canal was constructed in Uttar Pradesh 
but the economic condition of Bihar is 
going from bad to worse and the econo-
mic condition of the farmers is also getting 
bad. The reason is 'hlt there has been 
heavy si Itation of the cdnal. But nei .. 
ther tbe Blhlr Government nor the Cen-
tral Government have paid attent on 
towards it. On the one hand the farmer 
is burdened with the land revenue and on 
the other hand the productivity is going 
down due to non-availability of water. 
This is adversely affecting tbe economic 
condition of the couutry. The most im-
porlant Ihing that is unless a project is 
completed as per the schedule, there will 
be no improvement In the economic con-
dition. At present also, a number of 
projects are under execution in B,har 
One is Koyalll Thermal Power Project 
and the other one is Kanti Therma' Power 
Project which was to have been comp1eted 
in 1985 but work OD it is still going on. 
Had tho capacity of power pneratioD 

increased, at least the peoplo belonain. 
to Uttar Pradesh and North Bihar would 
have benefited from it and the farmers 
would not have faced sucb a srim 
situation. 

Y ou ar~ handling such an import-
ant. portfoliO and taking strict action 
aga'nst balckmarketeers. There are Cwo 
t? three aspects of the economic condi-
tIon of the country. I represent Gopal-
ganj which Iie~ on the border of Nepal. 
Blackmarkeetmg and smuggling is taking 
place here unchecked despite several 
steps taken to curb such activities and 
~esp~te questions raIsed in the Parliament 
In th!s respect and as~u; anees to this effect. 
The same condition prevails in Bengal. 
The petrol pumps in Bengal arc selling 
adulterated petro'. That is why th 
activities of big smugglers came to light .0 
~jhar, when I was an M.L.A. At th~~ 
tll~e a . tan~er with adulterated oil was 
seized In BIhar sharif. When the arrested 
persons were interrogated, we came to 
know that their kingpin lives in Cal-
cutta. If you want to improve the econo-
mic situation in the country, you will have 
to set up an industry in every district so 
that the unemployed youths may get 
employment. 

With these words I thank you for 
giving me an opportunity to speak. 

{English] 

DR. CHINTA MOHAN (Tirupati): 
Thank you so much for gIving me tbis 
opportunity. I request you to be a little 
generous to me. 

The economic situation in the country 
is in a very serious trouble. It has come 
to an alarmmg stage. Thougb we have 
a very good Finance Minister, but in 
spite of his best efforts, he is not able to 
achievc the goal to-day. He is expectiDl 
that the economy will grow at the rate of 
5.20/ 0 in the Seventh Five Year Plan but 
I have my own doubt. I want to discuss 
this very sincerely. He said very recently 
in Madras, our home State, tbat the 
economy depends only on the public sec-
tor, that the failure or success of the Sev-
enth Five Year Plan will depend maial, 
on the public sector undtttakitl,,, To-
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day tbe public sector undertakings are in 
a very, very bad shape. We are thinking 
that we can raise about Rs. 43,000 crores 
in the Seventh Five Year Plan. Out 
of a total outlay of Rs. 180,000 crores, 
our Finance Min;ster is expecting to raise 
Rs. 43,030 crores from the public sector 
undertakings. He expe:ted to raise Rs. 
11,650 crores in the Sixth Plan and now 
be wants to raise four times that amount 
in the Seventh Plan. 

We have aeout 217 public sector 
undertakings. Out of that our learned 
friend, Prof. Tiwari is holding about SS 
undertakings. I will take the Ministry 
of Steel first. This Ministry is in a very. 
very bad shap~. I just want to say a 
few words about the steel plants, how 
much tbey are earning or how much they 
arc losing every year. In 1985 the Bhilai 
Steel plant earned a very good profit of 
Rs. 397 crores. Rourkela earned a profit 
of Rs. 2.6 crores. Coming to Josses, the 
Duraapur plant has incurred a loss of 
Rs. 42S crores. In the same way Bokaro 
bas incurred a Joss of Rs. 108 crores. 
lISCO has incurred a c010ssal loss of 
Rs.336 crores. From the public sector 
undertakings from the MJnistry of Steel 
alone you are getting a loss of Rs.470 
crores. You have got the SAIL. Till 
recently It was incurring a loss of Rs. 1 
crore a day. After Mr. Pant bas taken 
over, he bas tried a little b!t and tried to 
Jjft that organisatIon up. I am happy that 
it is becoming a profit showing con-
cern .. 

I am very bappy that the Finance 
Minister arad tbe Industry Minister recently 
called a workshop and tbey discussed 
about an action plan. I am happy that 
this sort of attitude should come and we 
should discuss about all the pubHc sector 
DDdenaDoII ODe by one in Parliament 
10 that we can come to a very fruitful 
coaclusioo. 

ComiDi to tax collect:on, we appointed 
• Yatbas CommiasioD io 1954. After that 
we did Dot havo any bilh level commi-
lIioo. To-day our Finance Minister 
wh ... be lOCI, aUOUllCCS some CODCe· 

ssions or other. Recently with resard to 
mini· steel industry he said imports .f 
grey iron will not attract any custom. 
duty. Here and there be loes aDd .ys 
'I will allow some sort of a COIlCOlSiOD.' 
There should be some uniformity. You 
diSCUSS the budget and pass it aDd any 
change in the tax proposa Is should walt 
till the next budget. Then oDly there 
will be some sort of harmony in tax collec-
tion. 

You are catching all the industrialists 
and I am happy tbat you are tryina to 
co'lect so much of money. But you are 
not able to reach your de~ired goal. Tax 
collections have come to a poinJ of staa-
nation now. Coming to tbe tax ratio 
as a percentage, in tbe year 1960.61 it 
was about 10%. After 15 years, in the 
year 1974-75 the tax ratio has gone upto 
15%. Within 15 years the rise in tax 
ratio was about 5%. In tbe year 1984-85 
it has come to about 17% By tbe eDd 

. of thc 7th FIVe Year Plan we caDIlOt 
except that this tax ratio can go more 
than 20%. With this background I think 
that the 7th Five Year Plan bas como to 
a fiasco. 

Coming to the budget defiCit, in the 
last year though you said that 
the budget deficit was about 
Rs. 31. 3 crores; yct the real deficit is 
about Rs. 6500/- crores. This year the 
real deficit is about 7000/- crores. Within 
two years we got a budget deficit of Rs. 
13.500 crores. But the PlanDiDI Commi· 
ssion people are expecting that th~ 7th 
Five Year Plan will get a total deficit of 
about 4000 crores. Within these two years 
range we reached their expectations. I 
do not know how you will maolse the 
budget deficit in the coming three years. 
With this sort of a budlct doficit tbe 7th 
Five Year Plao is loiD, to be a big 
failure. 

Comina to tbe expeDdituro. the preseDt 
expenditure, is abOllt 42% i.. al. 22,220/-
crores today. Wherever tile Prime Minis-
ter 80es or whereever the Piau. Mialster 
loes they lay that we will try to reduce 
tbe expenditure. I do Dot tao. bow 
tbe), will reduce tho .peeditare. Ualcss 
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you have some sort of an inner motive 
inside the Departmenh you cannot achi-
eve the loa 1. 

Cominl to the agricultural production 
tbo~lh we have surplus amount of food: 
&raiDS taday, the prices are dsing very 
hlah. The inflation, as you are saying 
t~a!, is 4 to 4.S%; but actually the price 
rile IS about 15%. 

The Ministry of Commerce has a 
Ministry of deficits. Today exports have 
come down aLld imports have gone very 
high. Though our Minister of State said 
sometime back to an unstarred question 
tbat the trade deficit was about Rs. 6111 
crores, his conscience knows that the 
trade deficit is Rs. 9500 crores and plus. 
With tbis trade de6cit today we are 
loing for a devaluation. You all kno'N 
that the World Bank is pressing for de-
valuation of rupee. 

With these points I would say that the 
7th Five Year Plan is going to be a big 
failure and the economy is in a very 
worst situation. I do Dot know how the 
Finance Minister are going to solve the 
situation. 

With tbese words, I conclude my 
speech. 

THE MINISTER OF FINANCE 
(SHill VISHWANATH PRATAP 
SINGH): Mr. Deput).Speaker Sir, I 
tbank the Hon. Members for throwing 
lipt OD the \arious facts of the economy. 
May 1 say Sir. that the soundness of the 
economy is testIfied by the emptiness 
of tbe benches opposite? (Illter upliOllS) 
••. Emptiness of the benches opposite. 

You remember a time when the price 
rile was taking place; they were packed 
because tbey had something to say. 
Today they are empty, there is nothing 
to say; to focus on. Except for one 
point •••• 

saR.I NARAYAN CHOUBEY: We 
aro more in number than they are right 
DOW. 

Mit. DEPUTY SPEAKER: Mr. 

Minister may continue. Mr. Chou.,., 
always interferes. 

PROF. N. O. RANOA: The F.uaaa. 
ce Minister should thank tbe Members 
for having paid a tribute to hi. iDtepity 
and efficiency. 

SHRI VISHWANATH PRATA. 
SINGH: Thoy arc fully assured of the 
economy. Mr. Madhav Reddi did find 
one flaw since tbe buqet. Tbat was '" 
open houses. Even DOW it was mentio-
ned that tbese decisions are beiDl made. 
May I say that open hODses are a form of 
de~ocratic interaction of the Go'Yt. with 
vanous sections of the society? The 
Government cannot be and should Dot be 
confined in the four walls of the of&ce 
room. Shri Madhav Reddi ji said that 
spontaneous decisions are beina mac1e. 
Spontaneous dicision does not meaa an 
ad hoc decisi OD. After all, if you bow 
your princip.les; you have liven thouaht 
to your pobcy and have deliberated oa 
it then according to your policy if SODJe-t 
thing comes to light you don't have to 10 
back to your chamber for a decision. 
But I may assure that more than 99 per 
cent of the cases are duly processed OD 
files. In fact, every case is proeeasec1 on 
file and goes through the normal proce-
dure. I may also assure that no dedsi_ 
is taken on Oral orders. But there are 
so many cases, for example, one pntJe. 
man represented that you have exempted 
tractors upto 20 HP from excise dut.Y-
in fact, all agricultural machinery from 
excise duty-and he produced naiJs for 
the animal hooves. I know my ooIicy. 
Do I have to call the whole officers aDd 
have a meeting with them for montbs 
together and then decide or when I bow 
my policy I should take the decisioD? 
Cann't I take a decision or will Y011 Dot 
take a decision ? 

Another sent)eman came. He taW 
that be produced steam in his own factorJ 
and used that steam in his own factory 
and the excise is being levied 00 it~ I 
ask you to take a decision on that. .. \ 

SHRI C. MADHA V llBDDI: ,_ 
the first instance before the Iny or fa. 
crease, you knew aboat it. 
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SINGH: I atve you another e_mple. 
Pet:Jp1e -come from small sector. Those 
wlro come are tiny enterpreneurs with 
sman problems because tbeir problems 
could Dot have filtered for years tOlot-
ber. 

Now oae gentleman came to me and 
• d tbat· they put OD bodies of the buses 
OD tbe chassis. Excise duty is being 
levied OD the value of the chassis as well 
.'tbe body. They said we oaly make 
the body. Why are you putting tbe 
extise on both? We "'imm.idiately took 
tile ~ecision to take out tbe value of the 
ebu;ss. 

Sir, quickdess does Dot mean unsound-
~. Very sound decisions have been 
'mlde. After I carne with these new 
~nges of classification and M ODV AT 
'if you lee .be newspapers of Marcb It 
teemed all js OD tire but by the democra-
tIc'process of inter-action we courd settle 
die issoe and by the end of April these 
problemg could be sorted out. For that 
'lltke ir there is any point which is in tbe 
interest of the natlonaJ economy I win 
not delay it for one single momeDt. If 
industry or trade corr es with a justified 
request Without hesitancy or hypocrisy I 

-.ftl accept it. Bot ir tbey violate the law 
tben I will come down with sledge aDd 
brAllmler. This is known and it is there in 
black ad wh'te. This has paid dividends 
ia 101m. problems as well as' bdnging 
disdpJine. 

Sbri Madba\' Reddi ji mentioned that 1 
ha.d mentioned let there be a debate OD the 
Budaet. In tact, ir you see tbe 'Budget at 
a Glance' in tbat document OD pale 20 we 
bave liven tbe phasinl or the Plao, of 
each Ministry what as per PJaD aJJocation 
sIlouM be. The propOsal wbicb be bas 
.... is quite acceptable to me. We may 
albate it in the Parliament and I am 

, rcaCly to accept it rfaht bere. This i. allO 
lit ... opeD house. You make a naaea. 
dOD aDd I would immedIately accept it. I 
do DOt flaw to 10 to North Block ucl ait 
'~" 'poader OVer it. Beca .. I tillal: tllat 
tile ...... ioD you made Is IOOd ... cere 

taln document is atready th.... 1ft ca 
debate tbi. doeutlletlt wtaever tbe Chair 
wishes. I am ready to take up dd ... bate 
in this Session or in the next Session, 
whenever you like. 

Coming to the overall view of the 
economy itself. wbile we should be critical 
about matters wltich are not right or aeo.t 
something which concerns or worries us, 
at tbe same time we should not run down 
what the country has achieved. The 
country has achieved a lot. Imagine, tlds 
country after the colonial rule, being exp-
loited and deprived of its own resources-• 93 per cent of its resources, bas been able 
to build up industrial infrastructure as wei) 
as self.reliance in food grains! And tbat 
goes to the management of tbe leadership. 
Not only that. but during that process we 
have also b~en able to maintain our de-
mocratic set up. Development plus ballot 
box, both could be retained witb 93 per 
cent of the resources coming from own 
population, of which a large number are 
needy and short of resources. I think tbis 
is something that we should be proud 
of. 

A Iso, much may be said on the balance 
of payment and trade side. We have beeD 
able to manage this side and we have been 
abJe to maintain our economic indepen-
dence In various international fora, 
India can talk with pride and give her 
opInion which is independent 0" any other 
and maintain the cause of tbe de~elopinl 

countries only becau~e of "our economic 
~1rength. 

1.1 tbe Shth Plan, we could achieve 
the target or 52 per cent growth. A point 
has been made about our rate of srowth. 
Even in 1985·86 tbe growth rate was 4.5 
per cent, which was bilber than the powtb 
rate or 1984-85 wbich was 3.7 per cent. 

Now let us take the question of po-
verly. Here too, tbe percent •• e 01 people 
Uvial below tbe poverty liDO bal been re-
duced from 48 to 37 by tbo cad of tbe 
Sixth Plao. 

Thea, our ltleaath ill lb. .aricultural 
IkIo ja ..... INtI .toOk wlaIcIa limon tun 



25 million tonnes. We can use it for 
feeding the drought affected areas and to 
control prices. That is one of our major 
assets. And tbis year also, the monsoon 
has been so far sound and we hope for .. 
better crop than last year. We are streng-
thening our pubJic distribution system. We 
are increasing the allocation for anti-
poverty programmes and we are also 
coming up wIth a scheme for the urban 
pear. These are tbe various tbrusts that 
we have liven for the overall develop-
ment. 

Coming to JDdustrial growth, the Quick 
Estimate figures of April show tbat the 
arowth rate at 7.7 per cent has registered 
improvement over last year. In the in-
fras.tructure s;de in electClClty generation 
if we compare the Aprll·June figures, it 
is 10.4 per cent higher, while last year's 
average growth was 8 6 per cent. Si:ni-
larly, in our coal production also the rate 
of 8I'owth is higher. I am not going deep 
into all the percentages, but thIs increase 
is tbere in the infrastructure. 

One thing that I want to mention 
particularly is about the investment 
activity. The capital Issue approvals in 
1984-85 was Rs. 2003 crores. In )9~5-86, 
it was Rs. 3695 crores, i. e. a growth of 
say more thaD 8J% Dr 90%. If you see 
it from 1983-84 angle, It \\as only Rs. 1023 
crores. Now in 1984.85, It is Rs. 3695 
crores, that is a rise of three and a half 
time in two years. Even in this quarter, 
it IS loing on very welJ and I think it may 
be about Rs. 900 crores. 

A point was made that this is a symbol 
or proof or the private sector grewing. I 
think this is one of the success stories which 
we should appreclate. The private sector 
till now was drawlD. upon these financial 
instltutions,where cheap money was avai-
lable. Now, W~ have been successfully 
able to push t hem to the market and 
the financial institutions resources are not 
committed to those who have gone to the 
market. So, I thlDk this is a real success 
story which we should appreciatc. 

SHR.I C. MADHAV REDDI: This 
II in .ddJriOD to what they are settins from 
til. fiD'Deial iastitutiool. 

SHRl VISHWANAIH OJ\uP 
SINQH : If this was denied apd dae 
financial institutions would not havo been 
able to support it, that much inveatmeatl 
would not have come and tbat much of 
growtb would Dot have taken place. So. 
it is a root of mobilisation of resources. 
A point was a so made about the cr0w-
ing deficits. 

SHRl S .. JAIPAL REDDY: Whicb 
deficit-trade '1 

SHRI VISHWANATH P,,1;AP 
SINGH: I am now coming fuJt to tbe 
Budset deficit and thereafter blWpt~ trade 
deficit.. We ate scar~ of budg. <b;(Wjts 
because of its impac t on ioftati,op .qot 
per see In fact. if we can manase iaflatioo 
and also use the deficit, we have to use 
the resources. 

MR. DEPUTY SPEAKER: O~ way 
of raising the resources. 

SHRI VISHWANATH PRATAP 
SINGH : SOt last year, when I prosented 
the Budlet aDd also this year, everybody 
Said, well thIS is a huac deficit; It is a 
re<;ord deficit and inilation will be of 
double disit. I was waitinl bc;c,pse 
1 was a new comer to tbe F.iwlpce 

Ministry and I thouJlu WI~ 
are saying tbat perhaps, I dODOI *,11OW 
there might be double digit inJIatiOll ...... , 
tbe year ended-Jast year-at 3.6% or 
3.7% and I think it was Dot double flllAt 
inflation. It was only the malady of double 
vhion on that side. That way evea 0Qe diait. t 

they see two digits. Even DOW.bdItitioa 
rates are hovering around 4 per ceal or 
so. So far, If you measure tbe impact. it 
is Dot bad. You can know what SIIri 
ChaubeJl has in mind. He bas Consumer 
Price Index in bls mind. I know w1tat 1-
are going to say. So I cae say 1hat 
also. 

Now the Consumer Price IDda for 
1985.86 bas a rise of 8.9 per P!'lll .... if' 
you compare what bas been tire 0J:dfr'-
tbe past, it is rOulhly of tbe I&Ift _. _ 
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1979.so 12.3 per cent 

1980-81 12.6 per cent 

1981-82 8.8 per cent 

1982-83 9.8 per cent 

1983-84 11.2 per cent 

1984-85 SOper ceot 

1985-86 8.9 per cent 

[Trtlll61tltionj 

SHRI NAR.AYAN CHOUBEY (Mi. 
do. pur) : It goes on increasing if one goes 
to tbe market. 

(Interruptions) 

saRI S. JAIPAL REDDY: What 
about accumulated burden on the poor 
consumeR 'I 

SHlU VISHWANATH PRATAP 
SINGH: I am DOW coming to tbat also. 
Eva if we d,scount for it and calcurl!te 
our Net National Product.per capita· It 
win take account of inflation also of 
1970-71 prices. If the 1970-71 prices were 
JOO. then dunn. J984-85 they were J65. 
So, even if you discount for the loftatloD, 
tile real per capito incomes have ,rOWD. 
So. that is tbe essence of tbe argumeot. 

Comma to consumer price indt~. 
since I am still on that subject. If we take 
the rise durio. the financial year upto 
May. from tbe beaioninl of the financial 
Jear to May aDd compare it to last year, 
it "0 2% this year compared to 2 4% 
Jut year, and price, or cottoa, cloth, salt, 
bread. soaP. matcbes, cement and deter-
.... t. bave beea fairly stable durio, this 
period-.tbesc are items of common mao'. 
'DIe. 

SHl.l C. MADRA V REDDI: What 
aboat cera'" TIM biahest price rise 
pi btea i. ccttaJ •. 

SHRI VISHWANATH PRATAP 
SINGH: I will come to them. Tbese 
price increases which have been there are 
basically in respect of veletables and oil· 
seeds. This is the Il'OUP. particularly, 
where they have gone up. About pdlses 
I am Dot sure. Your inrormation on 
pulses is there. 

The point was that when we arlal 
Item-wise; there is a faUley. 
Last year. we argued about 
sugar. It was felt that not only tbis 
roof will faU, but the sky will fall •• when 
we argued about sugar Jast year. I kno" 
that on SUlar, I could not move either 
this side or tbat. 

SHRI S. JAIPAL REDDY: At one 
time, your party was arguing only 00 
onions. 

SUR1 VISHWANATH PRATAP 
SINGH: Remember last year's debate 
on s~gar, aod see your speeches. You 
said everything was gOing to crash on 
sugar. I did say OD the ftoor of this 
House that we would manage on sUlar. 
and we have managed on SUlar. It was 
OD the floor of this House tbat I said it. 
'Yes; there IS a problem on sugar, but we 
will manage it.' We took policy decisions. 
We announced bikes in tbe prices of 
suaareane. first to rhe extent of Rs. 2.50 
per qUIntal and then to tbe exttnt of 
50 paise per quintal during next year, 
Thus we could encourage the fanner to 
,row sugarcane. So, it was with 10m. 
policy decision that we could act out of 
it. 

If we see which are tbe items where 
there is price rfse-it is there OD 'ieJCtab-
les and fruits, tea, oilseed., aur, edible 
oils and od-cakes. Pulses have come 
down. Prices of cardamom have come 
down. Coffee bas come down. Colton 
bas come down. But thore is a problem 
ror the farmers. This is a necative pro-
blem. 

SHlU C. MADHA V aEDDI: What 
about odible oil, aDd ~Ia ., 
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SHill VISHWANATH PRATAP 
SINGH: About edible oils, I want you 
to understand the basic point, because 
tbit h.. been raised again and again. 
This aroup viz the agriculture group has 
lot 52% wei.btage in the Wholesale Price 
Index. This being so, this is basically an 
area which is totaHy ia the private sector, 
where we do not have any governmental 
control, except through foodgrains supply 
.ystcm. and the support price system. 
You have nothing else to be called mana .. 
polcnt contrel, with the Government. 
So, basicallY it comes to the stimulatIOn 
of production. 

SHRI S. JAIPAL REDDY: You 
have the instrument of fiscal policy. 

SHRI VISHWANATH PRATAP 
SINGH: It is not fiscal policy. No 
texadoD is involved in this area. Let us 
Dot confuse It. That is why I say that 
this 52% out of the Wholesale Price Index 
bas nothing really to do with texation or 
fiscal policy. Money supply has a gene. 
ral eff'ect. But it is basically the agricul. 
ture sector, which is in the pri~ ate sector 
which Government does Dot really control, 
except by price support operations. 

SHRI S. JAIPAL REDDY: It 
depends on inputs viz. fertilizers, pesti-
cldes etc. 

SHRI VISHWANATH PRATAP 
SINGH: Tbat is onJy one factor. So, 
basicaUy. tbe real answer lies in stimula-
aq production of these items in tbe 
aariculture sector, liviDg agrlcult ure a 
biah prionty. seeiDI tbat the inputs are 
available to the aaticulture sector, and 
livi ... tbe bighfst priority to tbese areas. 
That is tbe rcal solution tbat we have 
,ot here. 

Now, ODe tbiDg, on the oil seeds I 
-Ht to sbare with you, just like sugar, 
we spat Ils. 600 crores on i~port p~~~i. 
oualy, but we took similar policy deCISIon 
aacl a1ashed down import of sugar to R~. 
ISO crores this year. Similarly, in od 
...... we. belDI an 'aricultural country, 
.... Is DO reason why more than Rs. 
1 .. ero .... abou1d be the outflow of fore-
Ip ac:laa ... , OD oil seeds. Therefore, 

we have taken this as one of tbe items of 
reduction of bulk item of import witb 
which the bon. members are concerned; 
and we have taken certain policy measures: 
firstly, we wiIJ support the farmers on 
support price operation and Cor tbis what-
ever fund wiJI be necessary will be made 
available. Secondly, for the use of indi-
genous oil and these minor oils which are 
produced in the country, we have allowed 
the use of it in the vanaspati and also, if it 
is used beyond a certain percentage" cer-
tain concessions also have been given to 
promote the con~umption of this and, 
therefore, the production .•• 

SHRI S. JAIPAL REDDY: Why 
not encourage the use of coconut oil '1 
( Inler; UptiOR.) 

SHRI VISHWANATH PRATAP 
SINGH: I quite agree that Kerala will 
be benefitted. We have to cut the im .. 
port of edible oil aJso. 

SHRI BASUDEB ACHARlA: It 
will be cheaper. · 

SHRI VISHWANATH PRATAP 
SINGH: That is the point. Now we 
have to choose and every country will 
have to ci'oose. While we can manap 
the demand side of it by more supply by 
using foreign exchange and teepiq it 
cheap; that JS one management we are 
suggesting; we can do it or the other side 
is to pay short term price for a few yean. 
giving farmers better price; may be prices 
go up, but, at the same time, get rid of 
imort and maintain our economic inde-
pendence; economic independence demands 
price. If you want to take it in an easy 
way, you can spend your foreign ex-
change and go on doing it. 

SHRI NARAYAN CHOUBBY: YOlt 
follow it in the industry also. We are 
Dot following it in tbe industry. 

SHRl VISHWANATH PRATAP 
SINGH: I am coming to this. 

SHRI S. JAIPAL R.EDDY: nus 
will be applicable only to apicaltura1 
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products. What about iadustrial produ-
Clio.? You are following tbe World 
Bank's advice. 

SHItI VJSHWANATH PRATAP 
SINGH: I am comins to that also. I 
bave Dot finisbed my speech. Unless a 
pamer does not put the Jast stroke 00 
tlie paintilll. we sbould DOt comment on 
tho paintinl. (lnterr.plions) 

SHill SOMNATH CHATTERJEE: 
What is intended to be painted ? 

SHit' VISHWANATH PRATAP 
SINGH: The real picture also. We 
have a plan on the capital goods side. I 
am comiog to that also. When I come 
to import side I will touch that also. I 
am on tbe aaricultural side; that is why 
we are developing a scheme. 

SHRI NARAYAN CHOUBEY : You 
have a middle man in the agricu1tural 
sector. 

SHRI VISHWANATH PRAT AP 
SINGH: We should prepare the coun-
try. Yesterday, Mr. Hartsh Rawat also 
mentioaed this point that we have to pre-
pare tho country. If we waDt to main-
laiR economic independence, we have to 
be ready for it; and that is the only real 
aosw r to conditionality that is beiDI 
tried... .•. (Inte,ruptio1llJ 

MR. DEPUTY SPEAKER: I do 
not know whether you are rcplyina or 
Mr. Narayan Choubey is replying. 

SHR.I VISHWANATH P.RATAP 
SINGH: Either you convert it into a 
cal1iOS attcotion or you aUow me to 

~ apeak. In that case, 1 can answer it 
question by questioD. The other mana· 
aemeot tbat we did successfully last year 
wu tbat in spite of high duty budaerary 
ilclcit, iaflatieD l"ate8 could be cootrolJed-
• Yor, tiIIat control" moue, _e. Tbe 
U'lI'owtb rate was over 18 to J9 per 
cent in 1984-85 .,d 1981·84. We could 
bdDa it down to about l' pet ceot. SOt 
,. was duo to • vory ,004 ma ....... t 

or the mono, supply also that tllo. iDlation 
rate could be c.-rolled. 

When you como really to prices and 
say why don't you really contro" them 
and stop price rise and so on, even where 
lite agricultural sector and t he total sec-
tor is under centralised economy like 
china where it is totally controlled. 

Even there, in the first quarter or 1985 
the iDtlation arew by nine per cent. aDd 
in tbe first qnarter of 1986 tbe Inflation 
srow by eigbt per cent. Now y-ou 
may ask, that it is a controlled-totally 
controlled-economy, and why is there a 
price rise. 

SHRI NARAYAN CHOUBEY : They 
can stop. 

SHRI VISHWANATH PRATAP 
SING H: But there are certain economic 
forces and competitions. So, that has to 
be taken care of. That is Dot really the 
ans\\er. There bas been inflation in 
China up to 8 to 9 per cent. higher than 
ours. 

SHRI NARAYAN CHOUBEY: They 
control everyt-bing in tbe agricultural 
sector. 

SHRI VISHWANATH PRATAP 
SINGH: You aive a tbought to it. 
And here, in the oilseeds what are we 
doina? Vanaspati Industry was being 
supplied imported oil upto 60 per cent of 
theIr requirement all throlllh. Now what 
have we done? To take care of tbe inte-
rests of the framers, wben the farmer will 
be selling oilseeds we reduced tbo supply 
of imported oil. So, tbe farmers sets a 
lood price. And when be had sold, it is 
not witb him iu the Jean perIod, then we 
'ncrease tbe supply of imported oil, the 
total remaloins tlte same. But it will be 
anti.cycUca! to take care of the interests 
of the farmer. So that is tbe policy we 
are adoptiDI DO"'. And farther we came 
to the House with tbe Discussion Paper 
on A4miDistered Prices. I think. I n~ed 
Dot 10 kato tboIe delai'la and the Prime 



Jtia1Jter himself is very keen on tke exer-
•• beinl done in the public sector, that 
.wrybody makes an exercise of cutting 
costs, per unit costs of production, on 
raw material, on inventories, on deprecJa-
riea, on overhead costs and total wage 
lOSt, and finany by increasing production. 
So, tIlese -exercises are being done. 

My problem is only tbis. Whi1e all 
these '8cbievements are there, my learned 
friends on the benches opposite. somehow 
feel tbat everything is going wrong, when 
things are right. And when from a coun-
try which was importing food, we have 
become a country which can export food-
grains. they say, hwhy are you in surplus 1 
Why is this surplus?" That is the ques-
tion they ask. 

SHRI NARAYAN CHOUBEY: 
Tbink of Kalahandi. 

SHRI S. JAIPAL REDDY: We do 
oot have the purchasing power. 

SURI VI')HWANATH PRATAP 
81 NGH : When we are able to provide the 
industries, from the financial institutions 
to t be market, then they say, "why is be 
capital market buoyant 1" ADd by intro-
ducing technology-Members on the oppo-
site also admitted that-the quality of our 
goods has gone up, much better. and where 
we improve the quality of our goods, they 
say ='why are you opening the gates of te-
chnology 1" So, it is not a question of 
double vision but also coloured vision. 

AN HON. MEMBER: Colour tele-
vision. 

SHRI C. MADHAV REDDI: You 
have not anowed the pubhc sector to 
issue bonds but you are allowing the pri-
vlte sector .•• 

SHIll VISHWANATH PRATAP 
SINOH: Public sector, I have Issued 
boods and ,hat is what the private sector 
II c:omplaini ng. 

SHRI S. JAIPAL REDDY: TechDo-
lou • beiDg imported in tbe area of 

t JUUl')' lOocIs. 

SHal VISHWANATH ~PItaVI'AP 

SINGH: We got tho pow .. bands, we 
have got the tele"colDanmicatioa boarII 
and the private sector hal maDY u.. 
said that, hyou are encrolcbiaa upoa ow 
area" and this was what I said.. this is the 
same area which is tbe same. 'Dum, in 
Hindi, they said, Sahib, Saanp aabim .... 
lekin. saanp raasta jaan gaya hai (Sir, 
althouah the snake has not bitten, yet it 
has found the way. So, tbey haw .... 
ged. Then more and more advances will 
be drawn in this fashion. 

What is really the thing is that IDdia 
is unique in its size, in itl beterQBOQCitJ. 
in the juxta-position of the traditioaal, .as 
well as the modern, its--ocGnomic stru.c-
ture, and there is DO other example in 4ov-
eloping countries with such a· complexity. 
And I agree here, with the hOD. Memben 
that a large population being poor, DO 
economic strategy can have any meaai .... 
ful purpose if it does Bot address itIeIf to 
the core issue of improvina tile lot of 
thORe poorer sections. Otherwise, it .. 
no meaning; DO economic strateaY .bas -7 
meaning. And in thjs section of the society 
a major part of income is spent OD con-
sumption. Therefore, the re-distribution 
of wealth really means increaUng tho 
purchasing power in real terms of dIis 
section of society. And at the same time, 
because there are sectoral rigidities incro-
sing the purchasing power alone will Dot 
solye the problem unless the wage .oocliJ 
are also not made available. Otierwise, 
it will on1y result in making the inflation 
high. If you see the basket of wage goods 
again, it is tbe agricultural sector where 
lies the solution for the common mao. 
I t eats into the scarce resource 6f laQd. 
The most scarce resource is land.. Add 
that does take us economically aDd 10Ii-
cally to land reforms, of coupling the m0ti-
ves to produce to the reward of tbe Jabour. 
There are no two opjnions' about it. 
because in a capitalist countcy we ... 
seen that by linking the labour to tbo 
reward in tbe field of agriculture, Wltb 
lesser capital, we could let moro produce. 
And it is the rural economic rolatioallllp 
and its change that coa Id live us tho .... 
leashed productive forces. 

A point about the et.. • ...... dol 
the part, was raised yestonia,_ It .. 
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this party which abolisbed zamindari and 
feudal system. I t was this party which 
fought for tenancy rights for the peopl~. 

SHRI BASUDEB ACUARIA: On 
paper? 

SHRI VISHWANATH PRATAP . 
SINGH: In real terms. 

Our Prime Minister, Sbri Rajlv Gan-
dhi, has put the greatest empbasis on land 
reft>rms. There are legal problems of 
litigation, stay orders, etc. We wHI have 
to sort that out. Today we give a 
patta to a Harijan or a worker, a stay 
order is issued. 

[ Trandarion] 

SHRI NARAYAN CHOUBEY: 
When we do not take note of that, why 
do you do so? 

[English] 

SURI VISHWANAIH PRATAP 
SINGH: I agree. There is injustice. 
because if you invite a person for a dinner, 
then you should not ask him to cook •. , If 
we give a patta to a landless worker, we 
should not ask him to spend a lot on 
that. Basically this is tbe position we 
bave now. Qur Prime Minister is attend-
ing to that issue. He bas put it on tbe 
priority list of attention. At the same 
time, various inputs to agriculture also 
have to be maintained. Of course, in the 
first stage we bad irrigation. Now we 
have got the scheme or fertiliser pro-
jects. 

PROF. N. G. RANOA: Credit 
supply also ? 

saRI VISHWANATH PRATAP 
SINOH: I am happy to report tbat lut 
,ear the banb were below the 40 per ceDt 
norm in tbe priorit, lector. Today the, 
bave aossed 40 per ClDt lendiD, mark in 
tbe priority IICtOr. 

Cominl to tho arbu poor, bere it it 
not a questioD of JaDel, but it is .aomplo,-
mente Any meaniD8fui attack OD urbaD 
poverty i. throuab employment. The 
annoUDciq of tbe schemes tbat . we ~.ve, 
of livina resources to the urban poor, 
that is the first step in that direction that 
the Government has recopilCd. 
(Inlerrllptiolll) I do not make a .randiou 

claim on it. But I am sayiDi lb •• it i. 
one step in this direction that w. ba\'. 
taken ••. (lnterruption,) 

14.00 Ian. 

Now, coming to tbe fisca) policy, I 
need not expound the point of social 
justice. Yesterday Panigrahi Ji was bere 
and be very ably pointed oul tbat tbe 
fiscal' policy leads to socia I justice. ADd 
when it is said, . I am very sorry that 'tbe 
whole lot of measures tbat tbe Govern-
ment has taken for the workinl class. for 
the poor people, is just totally ilDored 
wben these allegations are made. Is it 
not true that we have come up witb • 
scheme of worters' dues belol /HIT1/HUsu 
with secured credit'l Then there is the 
scheme of crop insurance. UDder this 
social security scheme, crops In two 
hundred districts are beinl covered .•• 
l/nt errupl ions) 

SHRI S. JAIPAL REDDY Small 
mercies. 

SHRt VISHWANATH PRATAP 
SINGH: Then there is the Icbtme of 
Rs. 125 crores in this year's budlet for 
Scheduled Castes and Scheduled Tribes in 
tbe name of Indira ,,4avQQ$ Yoj"tI. Already 
we hiked up tbe anti-poverty proaramm. 
by 65 per cent. So, let us Dot ,0 on with 
one brusb. Tb~.e are positive .teps. W. 
stand by these poJiae, and we do not 
want to be apololetic. we do not Deed a 
certificate. It bas been tbe tradition of 
our party and of thi, Conaress Govern-
ment to stand by tbe poor aDd we .ball 
Itand by tbem witb all resources and 
what mi.bt be thero. We do Dot .aDt • 
certificate from them ••• (1"'~r,""ltJlf') 

Basically these two years have bee8. 
t brUit on baste rtfol'llll OD the taxation 
structure. BalicaUy. three ~dI.l priaei· 
pl. are til... 4rlH I. tnlt. ..... is 
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simp1ification of procedure and the third 
is heavy punishment for breachers. So, 
it is the combination of these three ele-
ments which has led to this. On the 
ODe sid~ we said, up to Rs. one lakh 
return we will take it on trust. About 
the small-scale sector we said, up to Rs. 
SO lakhs turn over we will take on self-
assessment. But, at the same time, when 
there is any evasion, we bave not spared. 
We bave introduced the international 
classification system. India is the first in 
tbe world to introduce tbis system in toto. 
Forty countries had agreed that tbey will 
introduce the harmonised system of classi-
fication in the customs and excise. None 
had done it. India was the first to do it. 
We have done it and we were invited in 
the forums in Europe to come and give 
our experience to the other countries. 
Our Chairman of CBEC was invit~d. He 
went to Europe and settled it and now it 
is smoothly f'unctioning. Same way we in-
troduced MODVAT which is settled now. 
The industry is asking for expansion of 
that. Its utility has been recognised ... 
(Interruptions) . 

PROF. N.G. RANGA : Initialty they 
were very doubtful 

SHRI VISHWANATH PRATAP 
SINGH: But that stage has gone. Now 
it is desirable. There is no doubt about 
that. We have not spared the rich. ~o 
rar as taxation of cars or luxury goods lIke 
televisions or air conditioners are con-
cerned, we did that. 

Now I come to the capital goods in-
dustry which was being mentioned here. 
Here, last year we reduced tbe customs 
duty on project imports from 65 per cent 
to 45 per cent in previous year's budget. 
But perhaps that was too deep a cut. 
It hurt our capital loods industry. That 
is why in this budget we raised that 45 
per cent to 5S per cent. No~ that we ~re 
Dot takina care 0 f the capital goo~s In-
dustry. It is tbe hub of our self-rehance. 
ADY capital loods industry has to be 
atroDI if the country bas to be strong. 
At the same time we have ~sked th~ In-
dustry Ministry also to give us a b~t of 
itema which UDder the cover of projects 

come and which are being produced here. 
As soon as we receive the list, we will 
take care and see that either it is deleted 
from the projects or duty is imposed 
which protects our indigenous industry. 
So, rest assured that we will take full 
care of our capital ,oods industry. But 
there is a dichotomy also. We have also 
to modernise it. If we don't do that, 
then, production means preserving of 
obsolescence. Let us be clear. You ate 
protecting your industry to be alive. All 
rigbt. But at the same time, you are 
preserving obsolescence. So we have to 
strike a balance. While we say that they 
are alive and healthy we at the same time 
pressurise them to go for modernisation. 
So here the balance has been kept and 
the human factor also comes under stress, 
in modernisation. For that also we will 
have to have some practical scheme and 
approach where we can take care of the 
human factor, where a problem arises in 
the modernisation process. But we have 
to modernise and compete and be alive. 
In that there is no option. Even the 
centralised economy is realising it and they 
have started the pr.ocess. 

One point has been made that because 
you have in the fiscal policy said that 
you are not going to raise the taxes, 
therefore you have bound yourself, there 
is no resource and that is wby the resource 
problem comes. May I tell you. OD tax 
realisation there is no resource problem 1 
I tell )'OU that on tax realisation we win 
not only fulfil but overfulfil our plan tar-
gets. That I can now say with confidence, 
having operated the mechanism. 

Personal income tax col1ection last 
year rose by 45% where the tax concession 
was at the maximum. 45% rise in personal 
tax has not been known since Indepen_ 
dence. Upto April, May, June, that is, 
one quarter, the growth in personal in-
come tax is 30%. On 45% maintaining a 
growth oj 30% is very. cred~tabl~. 
,Interruption) In Personal Inc ometax , It 
is not arrears. That will be on the excise 
side This growth rate usually used to 
be 8 or 10 or 11% but on 45%, maintain-
ing 30% growth is very creditable. I WaDt 
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to give credit to the Revenue Department. 
I tbink when tbey do a good job I should 
stand in tbe House and say tbat they have 
done a good job. Similarly States say 
many times, when you say about personal 
income tax, it is not that my Budget has 
benefited. Well, I don't think so. We are 
all one country. For the States, about 
Rs. 570 crores extra I could transfer be-
cause of this better realisation. 

One point was made tbat in excise lot 
of concessions are being announced, wher. 
ever the Finance Minister is going. he is 
announcing concession. But I told you 
the nature or it. All these things are duly 
processed and only after that, tbis is 
done.-anything is announced. But even 
then, in spite or an that has been done 
on the excise side, I win maintain my 
Budget targets even after a)) these con-
cessions. There is nothing by wbich the 
revenue of the Government is compro-
mised. Even now the growth rate on 
fxcise is 15%. That is what is in the 
Budget target. We will take care of that. 

SHRI GIRDHARI LAL VY AS: It 
shouJd be 40 per cent growth. 

SHRI VISHWANATH PRATAP 
SINGH: Forty per cent growth? You 
started everything and say prices ha ve 
lone up. 

PROF. MADHU DANDAVATE: It 
seems you have already left a cushion. 

SURI VISHWANATH PRATAP 
SINGH: The other point was made tbat 
raids were made earlier, now they have 
been stopped. Some Member made tbis 
point tbat Jast y ar was the year of raids 
and tbis year is the year or concessions. 
(l"terr"ptions). Well, I want to sbatter 
tbat appearance and show you the real 
position. In the first half of 1986 against 
2,854 cases you account or anti.e\ asion 
measures in respect of excise itself tbe 
amount or evasion detected is RI. 34,456 
laths wbereas ill 1985, in tbe first balr 01 
tbe year, a .. fnst 3,2:0 cases tbe duty 
eva.loD detected was Rs. 3,708 lakhs. 

Firstly, the figure has gone up 10 times 
rrom Rs. 3.708 laths to Rs 34,456 lakhs 
-about 10 times growtb. 

SHRI INDRAJIT GUPTA: BU\ bow 
much is recovered ? It is only 'detected'. 

(Interruptions) 

SHRI VISHWANATH PRATAP 
SINGH: And what is more important is 
that per raid the amount has gone up. If 
you see the amount per raid, in 1985 it 
was Rs. 1.7 Jakhs, in 1986 the amount per 
raid is Rs. 12 lakhs.. That means, we are 
catching the bigger 6sb, not tbe fish but 
the whale. 

SURI VIRDHI CHANDER JAIN: 
What about tbe recovery ? 

SHRI VISHWANATH PRATAP 
SINGH: J am coming to that. Here, for 
1986 we have got the recovery, I can get 
the recovery figures, but here is what I 
want to say on this point, not of recovery 
but tbe point was made that we are not 
putting pressure on the evaders. I am 
telling you, tbe pressure is 10 times, tbe 
quality of this is much better, it is the 
bigger ones that are beiDg caught because 
that is 10 times higher and per raid also it 
has gone up from Rs 1.7 lakhs to Rs. 12 
lakhs. 

PROF. MADHU DANDAVATE : Do 
you call it better q ualily ? 

snRI VISHWANATH PRATAP 
SIN( '1: Yes I do, I WI'I maintain that. 
And 60me of tbe companies, the big ones 
which have been raided and searched are 
GTe Industries, i c., cigarettes, Usba 
Martin, Bacalit~ High Lamp. i.e., Goen as 
and New Lux India, Bombay. 

Comina to the Director of Revenue 
Inte'baence side. tbe same pbenomenon IS 
there-in 1985 Jt was Rs. 121akhs ptr raid, 
this year it is Rs. 24 lakbs per raid. and 
some of the Dames are-Kotbari Electro-
nic., Madru. II is Dot a small fish. Then 
Ganapad Bxports. 

PROF. MADHU DANDAVATE 
The)' are txportinl God allo I 
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MR. DEPUTY SPEAKER: It Is a 
company. 

SHRI VISHWANATH PRATAP 
SINGH: The Enforcement side has also 
shown tbe same trend. I need not go into 
the figures of it, but some of the names 
you want because that is what your ques-
tion is-whether the big fisb are being 
under pressure. And this is of recent year 
about which I am speaking, not the last 
year. These are the names of this year. 

PROF. N.G. RANGA: But let us 
have the names. 

SHRI VISHWANATH PRATAP 
SINGH: Oswal Group Company, 
Ludhiana, Brooke Bond and Bata-of 
course. tbey have confessed what they 
were doing-Jukai India Ltd, Calcutta 
and Continental Construction, Delhi, 
Arvind Construction, Delhi. So, Jet there 
be no iIIusjon. Yes, I did say tbat unless 
we go to prosecuti on we wi n not come in 
tbe press, but I can come to the Parliament 
if you question. 

PROF. MADHU DANDAVATE : 
The press bas to pick up from tbe parlia-
mentary proceedings. 

SHRI VISHWANATH PRATAP 
SINGH: From any\\"here it likes. Parlia-
ment is Parliament, and our liberty and 
freedom are bere on both sides; I can 
share witb the House, I will not keep 
secrets. 

SHRICMADHAV REDDI: Yo~ 
amnesty scbeme is for evaders. 

SHRI VISHWA ~ATH PRATAP 
SINGH : Yes, amnesty scheme. One 
thing is ·very. clear. And the point was 
raised here. That no ~oncession vis-a-vis 
tax. is given. They have to pay tbe tax. 
That is cardinal. Even in our income.tax 
scheme, even in our excise scheme, there 
is DO concession on tax. Wbat we are 
conceding is tbat we will not prosecute 
aDd penalise. If you come and pay your 
tax and that is also in excise side-it is a 
very limited section-anyone wbo has 
"_dod tbe tax by classification and bas 

reflected the proceeds in the books, oaly 
he can claim. But anyone who has 
clandestinely removed the goods, he can-
not claim it. If tbey have not reflected it 
in the books, they cannot claim it. Of 
course, smuggling etc.. is out of question. 
If they have Dot reflected in tbo books, 
then the shareholders' sharo was also 
eaton away. 

SHRI C. MADHAV REDDI: It is 
not vory clear to us. 

SHRI VISHWANATH PRATAP 
SINGH: If is like this. Ii· somebody mis-
classifies, misdeclares the proceeds of tbe 
sales, he shows it in the books .•• 

SHRI C. MADHA V REDDI: Mis· 
declares, it is because of miscalculation 
or .•• 

SHRI VISHWANATH PRATAP 
SINGH: Either or both. He pays less 
duty; he ought to have paid higher. But 
the proceeds of the sales are reflected 
fully 10 the books. So only this category 
can come up where he has not eaten away 
tbe shareholders' money. Where be bas 
clandestinely removed goods from the 
factories and not showed them in tbe 
books, produced them just, he cannot 
come for any amnesty. Of course, smug-
gling otherwise is different. He cannot 
claim. So, it is a limited one. 

SHRI C. MADHA V REDDI: What 
is the rate of interest? 

SHRI VISHWANATH PRATAP 
SINGH: 6%. 

SHRI C. MADHA V REDDI: It is 
too low. 

SHR! NARAYAN CHOUBEY : What 
is the result of your scheme? Is anybody 
coming out? 

SHRI VISHWANATH PRATAP 
SING H : As regards tbe result df my 
scbeme, last year in income-tax, .it bad a 
positive result. I think about thiS appren-
tly, I cannot say. Tbese calculations I 40 
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not have. But several hundred crores I 
think must have come under the direct tax 
side. And on this side, well, this is an 
opportunity Government is giving. You 
come out clean. And when the screws 
will be tightened and then you have no 
reason to complain. It is a very clear 
thing. It is the time·window-not ior 
ever It is a time-window. If you want 
to come c1ean, you say, I have some 
problem. AU right. come clean, I will not 
attack. And when the screws are on, 
thereafter, you have no time to complain 
because I have already gi1t-en the time. 
That is the tbing. 

So, one point was made about tbe 
need for control of expenditure. I tbink, 
we will have to make serious efforts on 
tbat side. At least on the achievement 
side, there are no overdrafts with any 
State. I think, after 10 years, it seemed a 
malady tbat would never go for a decade 
-overdrafts. Nobody remembers the 
overdraft. 

SHRI S. JAIPAL REDDY You 
must give them credit. 

SHRI VISHWANATH PRATAP 
SINGH: Yes, I give credit to the States. 

SHRI S. JAIPAL REDDY: You are 
resorting to deficit financing. You have 
only prevented the States from deficit 
financing. 

SHRI VISHWANATH PRATAP 
SINGH Thank lod, they are not 
multiple centres of fiduciary money-
making. Otherwise what will bappen to 
tbe economy ? 

SHRI S. JAIP AL REDDY : You must 
observe tbe same diSCipline. 

SHRI VISHWANATH PRATAP 
SINGH: Yes, yes. Discipline is required 
on tbat. 

The otber thing is, what we are doing 
is to draw up commitment budget. That 
is. about various projects, bow th :ir 

commitment in finance will grow in tbe 
cominl years. So, when you take any 
new project, you should know whether 
there is any space for financing ahead or 
not. So, underfinancing, what \Vas just 
mentioned, of various proJects, could "be 
avoided in this fashion. Then the Zero-
based budget, also the process wo are 
introducing. But with the Pay Commis-
sion ts Report coming in, I think, we will 
have to do much more exercise in cutting 
out expenditure. if we are to buffer the 
impact of inflation. And I think, we have 
to do exercise in cutting out expenditure; 
tbat it rea))y hurts. I think, it has no 
way out of this and we will go into this 
exercise of cutting out expenditure, if we 
are to save the people from inflationary 
impact. 

About the projects in the States being 
monitored, the Planning Commission is 
monitoring priority areas of investment in 
the States and if States do Dot spend on 
it, then I think, the grants to the States to 
that extent will be cut. That has been 
made clear. Even in the Ministry within 
three months if they do Dot spend, tben 
that can be reallocated to another 
Ministry rather than waiting till March to 
indent aad allow certain expenditure. Of 
course, the public sector is in need of 
reduction of costs. For export purposes, 
we reduce tbe cost of money and reduce 
the interest by 2.5%. 

SHRI C. MADHA V REDDI: How 
are you gosng to satisfy the steel sector ? 

SHRI VISHWANATH PRATAP 
SINGH: There arc problems. I think 
these problems are short time problems 
that we are having at this moment. They 
did perform well and we have to boost up 
the public sector because 52% resources 
of the PJan ha ve to come from tbe public 
sector. We have to choose one thiDI. 
Wben we come CO resource., do we 
commit resources to tbe dyoamic sector of 
the public sector which is contributing to 
the savings of the country and contributing 
to the resources of the country or do we 
take tboae resources and commit them 
where tbere is Delative saviDI 1 We do 
not have resources eDouah that we caD 80 

on BiviD, where is Dea-tive savin, ratber 
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than pot these resources where there is 
dynamic sector of the public sector . ' irOWlog sector of the public sector, 
healtby sector of the public sector. That 
will give a good name and tben p'Jblic 
sector can reaUy come to strength. 

SHRI SOMNATH CHATTERJEE 
Negative trend can be changed. 

SHRI VISHWANATH PRATAP 
SINGH: All efforts could be made. Here 
I 81ree that we WIll have to take the 
labour ioto confidence and not only shop 
ftoor level etc., but real Board Jevel 
management participation of the labour 
will bave to be there. 

SHRI SOMNATH CHATTERJEE: 
There is no Managing Director for the 
last four years in the public sector under-
taking. 

SHRI VISHWANATH PRATAP 
SINGH: We can go IOta tbe detai1s but 
because in the private sector the owner has 
put in money, he has got interest. When 
we take that mechanism out, then labour 
bas the v-:sted interest and it wants to run 
it. Labour does not want closure. Those 
factors we should involve into management 
in a public sector. 

SHRI NARAYAN CHAUBEY : Why 
should it be done ? 

SHRI BALASAHEB VIKHE PATIL : 
They are sick. 

DR. CHINTA MOHAN: What is 
your expectation about the balance of 
payments? 

SHRI VISHWANATH PRATAP 
SINOH : I do expect that they wi'l give 
it. Corning to the balance of payments 
sidc. it is one area lIntel ruptions). May I 
continue to share my thoughts witb the 
House? Bven if you see my speech, 
1985-86 Budlct speech. I did pose this 
problem Jt is not something new wh ch 
Government did not anticipate. In that 
very speech, I did mention that growth 
in crude oil production that we were get-
lilll will Dot be or tbe same order as in the 

Sixth Plan. It was also visualised in that 
very speech that concessiona! flows will 
be coming down, foreign flows as well as 
IMF loans, instalments, repayments will 
come. As far back as in my Jast Budget 
speech I had posed it. It is not that all 
of a sudden we are coming to the pro-
blem. We are aware of this problem. 
What has been our concern on our export 
front.? I On the export front, as is rightly 
mentioned, the world trade which gr:w by 
5% in 1984, grew only by 2.7% in 1985. 
The whole world trade collapsed. Growth 
rate became half. It is bound to have 
an effect on us. If you go out when it is 
raining, you may put on the umbreJIa but 
certdinly you will g~t a little wet. 

Then there is the protectionist trend. 
The recovery which was mentioned by 
Mr. Reedy, that US win be the main 
machine and the conveyor belt, will go 
and the whole world economy will start 
moving. I told the people that all this 
model does not work. And if this is the 
modeJ, then you should be responsible for 
its downfall also. So you should be pre-
pared for that. If the world economy 
has deralled~ then you should see why it 
has derailed. So these models and these 
re.::overtes that have occurred have not 
percolated to the developing countries. 
The entire trade with the developed 
countries bas not percolated to 
us. So these are the real hardships in the 
international environment in trade t~at we 
are facing. In this context, if mij.term 
modIfications are necessary, we will make 
it because national interests come 
first ••• : 

SHRI S. JAIPAL REDDY: There 
is hardly any scope for mid-term changes. 

SHRI VISHWANATH PRATAP 
SINGH: There is. A point is made 
that if the exports do not grow as expec-
ted and if there is a shortfall of say 2%-
that point Mr. Madhav Reddi made-then 
you will have to go and borrow 3 billion 
dollars from US. This is Dot the oDly 
option if our exports do not grow. But 
we hope that they will grow .••••••••• 
(Inrerrupt;ons) But the nation~l option is 
not that if exports do not grow, then I 
should take loaD. Why Dot in maol 
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areas we tighten our belt 'I Taking loan 
is not tho only option. We should pre-
pare tbe country for this purpose if that 
is the case. 

AN HON. MEMBER: There is the 
import liberalisation also. 

SHRI VISHWANATH PRATAP 
SINGH: We can make corrections in 
that, because the national priority is the 
first. We have certain assumptions of 
world trading environment. Now when the 
world trade environment does not come 
the way we expected, it is in our compe-
tence to make mld-tenn changes. But it is 
not reversal of the polley because you 
should also know that so far as imports 
are concerned, we have now got tbe figure 
of last year. It bas not gone haywire. 
Imports total growth last year was 11.4% 
The earlier figure whicb was for 6 months 
was 24% and all that. That was due to 
buncbing. The total gro\\ th is 11.4% 
In 1984-85 it was 9% and in 1983-84 it 
was 10%. So from 9 to JO per cent It has 
gone up to 11.4 per cent. It is not due 
to import liberalisatlon and all that. It is 
not a quantum jump. So let us make a 
proper diagnosis before we prescribe the 
medicine Otherwise. Just because there 
is fever, witbout diagnosing properly 
whether it is typhoid or malaria, you will 
live qUinine and the patient will die. So 
let us make a correct dlagDosls •• 

AN HON. MEMBER: You have 
made it 7 

SHill VISHWANATH PRATAP 
SINGH : Yes. Here we will bave to push 
our exports aad where tbere is any item 
01 unnecessary imports, we should cer-
talol)' curb them. That exercise we are 
doinl in the Industry MIDistry. We are 
also dollll it by increasinl production of 
lupr, edible oil and all tbat. 

One very relevant point w •• made that 
the bi, bouses should contribute to ex-
port. PaDiltaji made it, Panigrabiji aad 
other members from the Opposition alao 
made it. I tbiok that il a very im portant 
poiDt. You lbould uk thom ,ery squarel,. 

It is in the national economy we give 
licences. Tbat is an investment in the 
country, It is a national effort. But, at 
the same time, the biggest foreign excbange 
commitment, if you see, is to 
the big Ilcencos and to the ~ig 
houses. While we commit our (oreiln 
exchange-I do Dot want to build a case 
that it is not needed. it is needed even in 
the fnte;ests of tbe nation-but wben we 
commit it, they owe a responsibility to tbe 
country whIch lives them this opportu-
nity. They should not see the country al 
a market only. While we commit foreian 
exchange. they only generate rupees in 
tbis market. They owe a responsibility 
to earn us foreign exchange. Even our 
labourers and workers in the Middle-East, 
tbey all contribute about Rs. 3000 crores 
by their sweat and blood. They have not 
got any big mO'ley with them. But they 
do serve their country. It is time that we 
tell tbe big buslDess Industries very squa-
rely that they owe a contribution to your 
country. The foreign exchange out-flow 
goes on various projects-if not by that 
product itself, but as a group. You want 
that adeast (or your raw-material inputs 
and your capital cost. You atleast earn 
tbat amount of foreign exchange. That JS 
very well. 

MR. DEPUTY SPEAKER: You 
want to give protection to them? The 
big business industries, tbey let a lot of 
protection. It is due to export 
also. 

SHR! VISHW ANA TH PRA TAP 
SINGH: It is protection. That s be-
cause of great distortion. We protect 
them to that extent. Sbrl Choubeyji 
wbile pleading about this said tbat not 
only capital loods industry but 
also 910 have to see even those wbicb are 
with low_productivity. They are profit-
making. We have got such a regime of 
protection tbat their productivity is low. 
But high profit. How can we run the 
economy lik.o tbat. We bave to say that 
tbere will be aD end to existiDI protection w. caDDOt ."toDd th. protection. 

SHRI C. MADHAV llBDDt (Adila· 
bad): Those who run 100 per cent 
export-orieDtod business or iDdustries, 
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they are now opting out. You are per-
mitting them. 

SHRI VISHWANATH PRATAP 
SINGH: They are not big business 
people. In export, a lot of small people 
arc also involved· Some big houses come 
out lately. 

SHRI CHINTA MOHAN (Tirupati): 
We are importIng so much of defence 
material. Why cannot you ask them to 
take our exports also. 

SHRI VISHWANATH PRATAP 
SINGH: Yes. That is a valid point. I 
accept that point. We should try to link 
our imports with exports wherever we 
can. 

SHRI R. L. BHATIA (Amritsar) : Sir, 
Shri Madhav Reddi mentioned about 100 
per cent export. It is not 100 per cent 
export. Tbey import the ra w-material, 
manufacture the goods and then sent it 
At the most, they earn 10 to 15 per cent 
foreIgn e.(change. There are agricultural 
commodities like rice which we are export. 
ing.They earn 100% forejgn exchange. I 
would like to know what is the difference 
between people who are bringing 100 per 
ctnt foreign exchange and others? Are 
you going to give them certain facili. 
ties .• 

SURI VISHWANATH PRATAP 
SING H : That is on net·foreign exchange. 
In the import-export policy. there is an 
element of benefit which is calculated on 
net.foreign exchange. Here, tbe net ele-
ment of foreign ex ;hange earning will 
come. 

SHRI S. JAIPAL REDDY (Mahbu-
bnagar): Is he talking of Basmati Rice 
export to Russia ? 

MR. DEPUTY SPEAKER: All :~e 
rice produced in India and exported, It JS 
100 per cent. Not only Basmati rice but 
aU otber rice will fall under the same 
catcaory. 

SHltl VISHWANATH PRAT~P 
SINGH: Now, I come to the Jast pOint 

that was made because DOW it is lunch 
time. 

(Interruptions) 

MR. DEPUTY SPEAKER 
giving good lunch for everyone. 

You are 

SHRI VISHWANATH PRATAP 
SINGH: The States biuest share is 
from Agriculture. 80 per cent of our 
population is engaged in al1'iculture. It 
is only agriculture tbat can solve maoyof 
our problems like poverty and unemploy-
ment. 

PROF. MADHU DANDAVATE 
(Rajapur): But tbey are not getting 
anything. 

SHRI VISHWANATH PRATAP 
SINGH: The other issue was the trans-
fer of resources to the State. That point 
was made as to how much the States 
get from the fiscal policies. 

Please see the proportion over the 
years of the total State taxes and the Cent. 
ral taxes. The States' taxes share bas 
gone up whereas that of the Central has 
come down. That shows the elasticity 
that the States tax is higher than the 
Centre. 

The second point is that of the mecha-
nism of Finance Commission's transfer of 
resources from the Centre to the States. 
That has a fairly even proport!on; over 
the years it bas come of the Centre~s re· 
sources of 30 to 33 rer cent The third 
pomt is that during the Sixth PJan-and 
it goes to the credit of the States-that 
almost all the States exceelted their addi. 
tiona) revenue resource mobilisation 
target. That means that there is DO 
shortage of resources because all States • 
exceeded the targets. The problem of the 
State is erosion of resources and not 
availability of resources. They have their 
Electricity Board, State Transport, etc. 
The net resources, tbey get. Now, let us 
ask. Is mismanagement to be underwritten 
by the Defence expenditure of the country 
and core public sector investments? An 
honest question has to be asked. I made 
a calculatioo. Even if )'ou &DaIysc tile 
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1986-87 budget estimates, the latest, out of 
the gross revenue that I carD, out of 
every Rs. 100 that I get, Rs. 51 are given 
to the States; that is, out of the gross 
revenue. Out of every Rs. 100, Rs. 51 
are given to the States .•• 

SHRI BASUDEB ACHARIA (Ban-
kura) : Why not 7S ? 

SHRI VISHWANATH PRATAP 
SINGH: I want to answer that. This 
is a basic question. I think, we should 
address ourselves to this. I think, the 
abstraction of State and Centre itself has 
caused a lot of anomalies in thinking. The 
country is one. Its economic reality is 
one. Its politIcal reaJity IS one. For pur-
poses of management, we have organized 
ourselves into States and Centre under the 
Constitution. There is Dot one invest .. 
ment in the State which will not go to tbe 
benefit of the whole country, and there 
is Dot one beneficiary of the Central inves-
tment who does not belong to a State. 
Here, in the House. which repreSf"nts the 
national political entity, do we Dot belong 
to some State? 1 think, we should not 
be distinct too mu h. What is 
there? Each bas got very Important 
areas of responsibilities in th~ economy. 
The Centre has to take care of Defence, 
core sector Investments, heavy investments, 
ports. communications, Railways. The 
State has to take care of Agriculture. 
Education. Law and Order, etc. These 
are the packages for management. Both 
are very Important. Both need resources, 
and it should be 1'0011 19 of resources. how 
we augment in each. But if you pose a 
question hke thiS, why not give 75 per 
cent then you have to take a de.:ision. , . 
Are you go1Og to fiSk yourselves on thts 
side of the national Defence, core sector 
investments, on power and on various 
other things '1 The issue IS this rather than 
of State and Centre I think, in this 
perspective, we should see this. With 
these words, I conclude 

SHRI S. JAIPAL REDDY (Mahbub-
nagar): One point I have made iI about 
the brazen manner in which the business 
houses are laundering their money abroad 
aDd briog tbat back to take over 
companies. I have referred to that. 

(Ge".) 1986-87 

SHRI VISHWANATH PRATAP 
SINGH: Anyway, I have just mentioned. 
I need Dot cover the grouod again. 

If we come across any such evasiokl of 
the Jaw, we wiJJ come with full force 00 
it. 

(I nl erruption, J 

MR. DEPUTY SPEAKER: No. 
There will not be any end to it, at tbis 
rate. We go to the next item. 

DEMANDS FOR SUPPLIMENTARY 
GRANTS (GENERAL) 1986·87 

[EnglISh) 

~1R. DEPUTY SPEAKER: The 
House Will now take up furtber discussion 
aDd voting on the Supplementary Demands 
for Grants in respect of Budget (General) 
for 1986-87. 

Shri Digvijay Singh .•• Not bere. 

Mr. Anna Nambi. 

{Trans/a/Ion] 

·SHRI R. ANNANAMBI (Pollacbi): 
Mr. Deputy Speaker, Sir, OD behalf of 
A.I.A D.M.K I would like to place before 
this august House my viewpoints on 
Supplementary Demands for Grants for 
1986-87 Sir, fint of all, I welcome the 
Supplementary Demands for Grants. In 
the Supplementary Demands for Grants, a 
total amount of about Rs. 1318 crores 
bas betn set apart. ]t has been mentioned 
in the Document tbat out of this total 
amount, an amount of Rs. 256.24 crores 
;s to be spent on Plan Expenditure and 
about Rs. 1062 crorts will be spent on 
Non-Plan expenditure. 

·Tbe speech was oriainally delivered in 
Tamil. 


